In the Central Administretive Tribunal
Principal Bench,
New Uelhi.

0.A,Ne.,462 of 1987
A.K.Rey Chaudhary Vs, Deptt of Public Enterprises

18 01201987 .

Presenti;- Nemo for the petitioner.
Mp.P.P.Khurana,Advocate, for the respondents,
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Orders -

There is'nolappearance en behalf of the
petitioner even today. Hence 0.,A.No.462/87 dismissed
for not, presecution.
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